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LOK SABHA

Thursday, 1st March, 1956

The Lok Sabha met at Eleven of 
the Clock.

[M r. D ep u ty -S p eak e r in the Chair]

O RAL ANSWERS TO 
QUESTIONS
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ÎFST, ^ flT , IT^ >TR?r, tt̂ FTPT ?AT 

f̂ P5*T sr^  I

 ̂ (̂ )̂  VT^hrmtarTT
OT?rf 1

(^) ^ T m  €<+r1‘ # ^  ^  

(«̂ ) ^  '̂T # jft̂ nrr srt

1-54 L. s.

498

s z ft t^  zft̂ RT 
«RTf ŝrrWt I

Sliri M. L. Dwiyedi: WiU the Minis
ter be able to tell me as to how much 
m achin^ and equipment etc., has 
arrived in India, and what will be the 
value of this?

Shri M. V. KrisfanapiHi: The bulk of 
the equipment has arrived already, and 
the rest is on the sea.

Shri Blu^wat Jha Azad: Since it is 
the intention of the Government to 
start such a farm, may I know whether 
Government has taken or will take into 
consideration the requirements of the 
different States?

Shri M. V. Krishnappa: This farm 
will be run by the Central Government, 
and there is no question of State Gov
ernments running them. We have asked 
the State Governments to let us know 
whether a compact block of 26,000 to
32,000 acres at one place is available 
in any State.
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Shri Gadilingana Gowd: May 1

know how many farms are going to be 
started in Andhra, how many in Rayal- 
seema and other parts?

Shri A. P. Jain: Only one farm is go
ing to be set up in the whole of India. 

Shri B. D. Pande: At which place? 
Shri A. P. Jain: The list of the States 

has been read out. These have offered 
lands. The land which is most suitable 
will be selected 

Shri S. C. Samanta: May I know 
whether the first 2,000 tons gift of 
Russian machinery has been received 
by Government, if so, where will it be 
placed?

Sluri M. V. Krishnappa: We have 
received the bulk of it, and we have 
brought it from Bombay to Delhi, and 
it is lying at the C.T.O. headquarters.

Shri Kesiiavien^: Max I know if 
the Government is aware of the fact 
that the Russian experiment of collecti
visation has paid a heavy piice and 
has not been a thorough success? Will 
the Government be realistic and adopt 
State farms suitable to Indian condi
tions or on the same lines?

Shri A. P. Jain: State^farm has noth
ing to do with collectivisation.
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Dr« Rama R ao : In view of the fact 
that the Tungabhadra dam has been 
built at a huge cost and the water 
there remains unused and land is not 
fit for cultivation, has the Govern
ment any intention of taking over 
that land and starting this State farm 
there?

Shri M. V. Krishnappa: There is a 
plan to reclaim the Tungabhadra area. 
The land there will come under irri
gation from the waters of the dam. 
But this farm has nothing to do with 
that.

Shri B. S. Murthy: May I know
whether Government is in a position 
to tell us what sort of lands are re
quired for the equipment supplied 
by the Russian Government, and 
whether these lands are not found in 
the North or South?

Shri A. P. Jain : We have laid down 
certain criteria for selecting the land, 
one being that the s<m1 must be good 
and fertile. Secondly, it must be suit
ably situated, that is, there must be 
means of transport etc. Then, there 
should be assured rainfall or there 
must be means of irrigation already 
existing or means which can be de
veloped. So, certain criteria have 
been laid down and it will be accord
ing to those standards that the selec
tion will be made.

Shri Veeraswamy: May I know
whether the Madras Government has 
been consulted in this matter and 
whether they are willing to start any 
State farm in Madras, and if so, 
where?
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Sairi A. P. J a i n AU State Govern
ments were infonned ^bout the pro
position of setting up Ais farm and 
it is for the State Governments now 
to make their proposals.

Sugar F actories

*371. Shri Radha Raman: Will
the Minister of Food and Agricidtore
be pleased to state the total number 
of co-operative sugar mills at the end 
of the year 1955?

The Deputy Minister of Food and 
Agricultore (Shri M. V. Krishnappa):
There were three co-operative sugar 
factories in existence in 1955. Besi
des licences had been granted for 
the establishment of twenty new co
operative factories upto the end of
1955.

Shri Radha Raman: What is the 
total investment in these co-operative 
sugar mills? Have Government 
advanced any loans in order to make 
their position more stable?

Shri M. V. Kriyinappa: Each co
operative farm is expected to collect 
at least a minimum capital of Rs. 10 
lakhs. Then the Government will 
give Rs. 10 to Rs. 20 lakhs depend
ing upon the merits of each case, and 
the Industrial Finance Corporation 
will give them nearly Rs. 40 lakhs ior 
the running of the sugar factory.

Shri Radha Raman: May I know 
whether the Government was receiv
ing reports about these co-operative 
sugar mills, and if so, at what inter
vals?

The Minister of Food and Agricul
ture (Shri A. P. Jain) : 1 do not know 
how the question of reports arises. 
These mills are being set up by co
operative societies. They have been 
granted licences.

Shri Bogawat: May 1 know how 
many co-operative sugar mills have 
been sanctioned in Bombay State, and 
how many in Ahmednagar District, 
and whetho- all the monies sought for 
by the co-operative sugar mills has 
been sanctioned in Ahmednagar Dis
trict?

Shri M. V. Kridmappa: Thirteen 
out of these twenty co-operative facto
ries are in Bombay State. I do not 
know how many <rf them are in 
Ahmednagar district.

Shri B. D. Pande: May 1 know how 
many of these__

Shri B ^ w a t :  The latter part of 
my question has not been...........

Mr. Depnty-Speaker: Order, order. 
Hon. Members should not go on 
putting questions like this simultane
ously. Unless I call an hon. Mem
ber, he should not put any questions. 
Now, Shri B. D. Pande.

Shri B. D. Pande: May I know how 
many of these co-operative sugar mills 
are being erected in Uttar Pradesh?

Shri M. V. Krishnappa: In Uttar 
Pradesh, there is one co-operative 
mill which has been given licence.

Shri B. S. Mnrthy: May I know
how many of these co-operative sugar 
mills are to be started in Andhra?

Shri M. V. Krishnappa : In Andhra, 
three co-operatives will be given 
licences.

Some Hon. Members rose—
Mr. Deputy-Speaker: If the hon. 

Members so want, I shall request the 
hon. Minister to place a statem^t 
on the Table of the House giving the 
State-wise break-up.

Shri A . P. Jain; We shall do so.

Shri M. V. Krishnappa : I shaU
place a list of all this on the Table 
of the House.

Mr. Deputy-Speaker ; Hon. Mem
bers may go through the list and then 
put questions later on.

S u b u rb an  R a ilw a y  A d v iso ry  
CoMMirrEE

♦372. Shri T. B, Vitlal R ao : WiU
the Minister of RaOways be pleased 
to refer to the reply given to Starred 
Question No. 526 on the 5th Decem
ber, 1955 and state:

(a) whether the Committee set up 
to investigate into the problem of 
excessive over-crowding during the




